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MR. CHAIR vlAN : She has the good 
wishes of the v hole House. 

SHRIMATI     YASHODA     REDDY 
(Andhra Prade.h) : May I say that I went 
to the hospital with a good deal of 
anxiety ? 1 am happy she is all right and 
1 wish her very very long life and many 
more terms in Rajya Sabha. 

CALLING ATTENTION TO A MAT-
TER OF   URGENT PUBLIC  IMPOR-

TANCE 
REPORTED DECI: ION     OF     THE     GOVERN-

MENT TO SHIFT THE PROPOSED LOCATION OF   
THE  STATUE  OF   MAHATMA GANDHI 

SHRIMATI LALITHA (R/fcA-
GOPALAN) (Tamil Nadu): Sir, 1 beg to 
call the attention of the Minister of 
Health and Family Planning, and Works, 
Housin j and Urban Development to the a 
ported decision of the Government to 
shift the proposed location of the sta ue 
of Mahatma Gandhi from India Gat; to 
some other place. 

THE MINUTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING Ar-D URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : Sir,. 
Government h; ve had under considera-
tion, for some time, the question of a 
suitable site few a statue of Mahatma 
Gandhi in the Capital. They naturally 
regard it to be a matter of high impor-
tance that the • tatue of Gandhiji should 
be located at the most important and 
appropriate site [or the purpose, consis-
tent with the unique position which he 
enjoys in our national life, as well as 
aesthetic  and  . >ther  considerations. 

It had been earlier decided that the 
statue of Mah; tma Gandhi be installed at 
the site nt ar India Gate where formerly 
stood the statue of King George V. 
Certain views were expressed by a Com 
nittee composed of experts and some of 
Gandhiji's close followers. In the light of 
their views, a revised decision was taken. 
Government continue to be firmly of the 
view that if any statue is to be installed at 
this particular site, it should be that of 
Mahatma Gandhi and no other. However, 
in view >f the fact that a large number of 
people, including experts as well as many 
Honourable Members of Parliament hav; 
expressed varying views on the question 
of a suitable site for Gandhiji's statue, 
Government have decided that 1 :aders of 
political parties 

will hear the experts and others and 
Government will then take final decision 
in consultation with the leaders. 

MR. CHAIRMAN : Hon. Members 
will please remember that only a few 
days ago they unanimously expressed 
their views on this matter. Now I have 
got a long list of Members who have 
moved this calling attention motion. I 
suggest that 1 may select, as I selected 
yesterday but a larger number today, out 
of the names which are before me. In 
view of the statement made to the effect 
that the leaders' views will be taken into 
consideration by the Government, I may 
make this selection and I hope the House 
will agree with me. 

SOME HON. MEMBERS : Yes, Sir. 

MR. CHAIRMAN : Now, Shrimati 
Rajagopalan. Let the questions be short. 

SHRIMATI LALITHA (RA.IA-
GOPALAN) : I am really surprised at the 
statement made by the hon. Minister 
saying that they have decided to have it 
installed at India Gate. They say that is 
the proper place but at the same time they 
also say that they are going to consult 
experts and others and then they will take 
a final decision. I do not understand this 
at all; the two statements are 
contradictory. 

Another thing, Mr. Chairman, is that 
India Gate is the proper place for the 
installation of the statute of Mahatma 
Gandhi and repeatedly in this House Mr. 
Shah has given the assurance that it will 
be installed at India Gate where we are 
celebrating the Republic Day year after 
year and where the grand glories of 
British Imperialism, the Rashtrapati 
Bhavan, the Parliament and Secretariat 
Buildings are standing. It is the 
appropriate place to have the statue of 
Mahatma Gandhi so that the people who 
come to witness the Republic Day will 
always remember that it was he who 
brought freedom to the country. 

MR. CHAIRMAN : Your question is 
quite clear. 

SHRIMATI LALITHA (RAIA-
GOPALAN) : May I also know in this 
context whether the Minister will clearly 
state the position because he says this is 
the appropriate place and at the same 
time he says he will consult the experts? 
Let him give a clear and categorical 
answer as to whether he is going to instal 
it there or not. 
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[Shrimati   Lalitha  Rajagopalan] After 
this,  Mr.  Chairman,    I    have also a 
second question to ask. 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN 
DEVELOPMENT (SHRI K. K. SHAH) : 
I do not know why the hon. Member 
should be excited on this question 
because I have a right to come back to 
my masters and place before them if 
another point of view has to be brought 
before them for their consideration. 

A Committee was appointed for the 
purpose and I will give you the names of 
the members of the Committee. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : There was some recommen-
dation of the Committee, is it not ? 

SHRI K. K. SHAH : The Committee 
recommended that  the  matter may  be 
brought to the notice of Members of 
Parliament after the Cabinet has consi-
dered it.    The Committee consisted of Mr. 
M. L. Nanda, Mr. S. K. Joglekar, Mr.    
Brij    Kishen    Chandiwala,      Mr. 
Devendra  Kumar   Gupta,   representing 
the Gandhi Smarak Nidhi,    Mr. B. C. 
Sanyal of Lalit Kala Akademi, Mr. J. R. 
Bhalla, Chairman Indian    Institute    of 
Architects    and    Mr. Rahman.      They 
said : please convey our views: you may 
keep this site for the purpose of some 
emblem.   They said that a site near the 
children's park may be selected so that the 
traffic which goes round there may not 
prevent those who want    to go to the 
Gandhi statue.    Secondly since we want 
to put up a twice life size statue of 
Mahatma Gandhi they say the view will be 
obstructed by the India    Gate. And  
thirdly  they  say  that  the canopy will 
have to be removed.      All    these things 
were there and we also thought that we 
should bring it before    Parliament.   If 
you think, after hearing them, the same site 
should be selected,    we have no 
objection.    This cannot be    a decision of 
Government alone. Mahatma Gandhi 
belongs to the nation,    to    all parties, 
arid the decision should be    of all the 
parties.    On this point we have no    doubi    
whatsoever   and   therefore there should 
be no worry. This site is reserved  for    
Mahatma    Gandhi    and nobody else. 

SHRIMATI LALITHA (RAJA-
GOPALAN) : Sir, I have one more 
question. 

MR. CHAIRMAN : No, no. Now let 
others also have a chance. 

 
Mr. B. C. Sanyal, 
Mr. B. V. Wagh, 
Mr. Sadashiv Sathe, 
Mr. P. Das Gupta, 
Mr. Ram Kinkar Vaish, 
Mr. Kewal Soni Cultan, 
Mr. D. P. Roy Choudhari, 
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SHRI M. P BHARGAVA (Uttar 

Pradesh) : May I know from the hon. 
Minister what a e the reasons for shifting 
their decision from time to time? As 
evident fron the question answered in this 
House ai far back as the 19th February, 
1969 in reply to a question of Mr. Sitaram 
Jaipuria, the Deputy Home Minister, Mr. 
K. S. Ramaswamy, categorically rej lied 
like this : A decision has ahead) been 
taken that a statue of Mahatma Gandhi 
will be erected at India G: te at 
Government expense. When s ich a 
categorical assurance had been given to 
the House, I would like to 1 now from the 
Minister why there has leen hesitation in 
implementing the de< ision which had 
been arrived at and communicated to this 
august House. I would like to know 
whether the Government wants to give up 
in this the 3andhi Centenary Year the very 
idea o erecting a statue, as Gandhiji 
wanted that the Congress should be 
wound up after independence. 

SHRI K. K. 1HAH : My hon. friend is 
always very considerate. When an 
answer was givm categorically, there is 
no question of "iving it up. He can be rest 
assured. 

SHRI M. P. BHARGAVA : Why all 
this 'nulla' aboi t it if there is no change ? 
Go a lead and see that the statue is 
installe 1 at that place. 

SHRI K. K. SHAH : I have said that. If 
you do not change your decision, it will be 
installed at that place, but I cannot deny 
the experts and close followers of 
Mahatma Gandhi a chance to come before 
me. Would it be right for me? Then, I 
would be blamed that I did not listen to 
them and I did not bring them before you 
and thus spoil the entire idea of having a 
statue. In saying it the\ were unanimous. I 
am not an architect When famous archi-
tects like Mr. Devendra Kumar Gupta, 
Mr. Braj Kishe i ChandFwala, Mr. San-
yal, Mr. Bhalla and Mr. Rahman—each 
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one of them deserves consideration 
singly—said this and when all of them 
were unanimous, I said : "All right, Baba, 
let us invite tenders first. Simultaneously I 
will give you an opportunity" .   .   . 

SHRIMATI    YASHODA    REDDY 
(Andhra Pradesh) : What does he mean 
by "Baba" ? This is not the way. 

SHRI BHUPESH GUPTA (West 
Bengal) : All right, you say 'Baa', not 
"Baba". 

SHRI K. K. SHAH : Therefore, as I 
have said, there is no question of giving it 
up. There is no question of changing the 
site. There is no question of giving the 
site to anybody, if you keep to your 
decision. Therefore, I am asking for a 
meeting immediately. 

SHRI M. P. BHARGAVA : What is 
the modus operandi ? Will the Minister 
tell us what is the modus operandi.... 

SHRIMATI LALITHA (RAJA-
GOPALAN) : Mr. Chairman, on a point 
of order. How many questions will Mr. 
Bhargava put ? You did not allow me a 
second question. 

MR. CHAIRMAN : No, no. 

 



 

SHRI C. D. PANDE (Uttar Pradesh) : 
The hon. Minister has said that tenders 
have been called. I really fail to 
understand why tenders have been called 
for. Is it for the statue or for the pedestal? 
After all you cannot have tenders for an 
art that is called a statue. There is no 
system of tender as far as the statue is 
concerned. Only the topmost artists will 
present their work and then you will 
select from them. Therefore the term 
tender' is derogatory even in this con-
nection. It is derogatory to the great man 
and to the artist. If you give it to the 
lowest tender, then it is a serious matter. 
You cannot have a wall. It is a statue, 
where tenders are not admissible. They 
are not dignified. That term is not 
dignified. Government should take this 
word out of it. 

SHRI K. K. SHAH : When I said 
'tenders' you may object to the word, 
what we are inviting are models. We 
have agreed to pay to those who will 
prepare it. If we do not select the model 
out of the eight or ten, it will cost them a 
lot. It is quite clear now that we will pay 
them. 

SHRI S. N. MISHRA (Bihar) : Mr. 
Chairman, Sir, I must say that the House 
will take the most serious objection to the 
dilatory way adopted by the Government 
in this matter. The explanations given by 
the Minister are, to say the least, shocking 
and they cannot convince any person. The 
question that I want to ask is :    Why was 
it thought 

necessary to appoint a committee sur-
reptitiously after the first committee was 
disbanded ? After all the appoiutment of a 
second comittee could have been only 
with the object of implementing the 
decisions of the original committee as 
accepted by the Cabinet. The second 
committee could not be the mother of a 
new and original suggestion. That could 
not have been the intention of appointing 
a second committee. My question is, why 
was the second committee surreptitiously 
appointed and why has this committee 
overstepped its limits ? What I would like 
to say is this, if it is conceded that the 
most prominent and important place in 
New Delhi could be only the India Gate, 
we want nothing to come in the way of 
the installation of the statue at the most 
important place. Now, we also heard that 
there is now a third committee going to 
be appointed. This Government seems to 
be a Government of committees and, 
therefore, of gross indecision. In this 
matter it is not only indecision, but I must 
say it is wilful neglect of duty. Why a 
third committee, of which Shri 
Gajendragadkar happens to be the 
Chairman, has been appointed ? I really 
do not know why some persons are 
supposed to be of universal blood that 
they can fit into any committee, be it a 
law committee, be it an integration 
committee or a riots committee. Some 
persons are going to be fitted into all 
kinds of committees. Mr. Chairman, we 
just do not recognise the existence of any 
other Committee and we would like the 
decision of the original Committee, of 
which the hon. Member, Shri Ganga 
Sharan Sinha, was a member and there 
was another member from the other 
House—we would like the decision of 
that Committee to be implemented, the 
decision as accepted by the Cabinet of 
that Committee to be implemented. The 
Minister has said that the India Gate 
would come in the way. The statue of 
Mahatma Gandhi has been installed in all 
the important capitals of the world at the 
highest place. The pedestal could be 
raised. After all we have to take a 
decision about the India Gate which is an 
ugly thing of brick and mortar. The statue 
of Mahatma Gandhi would be at a much 
higher pedestal so that the India Gate 
does not come in the way. We do not 
understand the plea that has been put 
forward by the Government. The plea is 
really most shocking. The House would 
like to make it clear that it would not 
reconcile itself to the installation of the 
statue at any 
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other place than his, and we do not 
recognise the exigence of any other 
Committee in this matter. 

SHRI K. K. SflAH: The hon. Leader 
of the Opposition, I thought, would not 
allow 1 is thoughts to be influenced by 
anger. If thoughts are to be influenced by 
angw... 

SHUI S. N. M SI-IRA : If this could 
not be the cause for anger, I think there is 
nothing ebe in the world which can cause 
one an ;er. 

SHRI K. K. S) IAH : Because to ar-
rogate to ourselvis the duty of an 
architect or the cuty of an expert can only 
happen when you are angry; otherwise it 
cannot happen. 

SHRI S. N. vlISHRA : The first 
Committee also co itained architects. 

SHRI K. K. SHAH: Since the Leader 
of the Opposition is saying it, I should be 
as milj and as polite as I can. Therefore, n 
all humility may I request him to 
remember that the first Committee that di 
cided the site. When the site was dec Jed, 
the Government had to appoint a 
Committee to fix up the statue. The 
Committee which was appointed ... (/ 
terruption) I thought you would not lose 
your patience. Therefore, this Cwnmittee 
which was appointed was the Committee 
for deciding the statue. J do agree with 
you that there was no question of 
stealthily appointing anythi lg. So far as 
their function was con erned, while 
deciding the statue they reaised the 
difficulties... (Interruption) Ju t listen. 
When the size of the statue became twice 
the life size, they realise. | that there was 
a canopy and the canopy should be 
removed. 

SHRI S. N. MISHRA : The choice is 
clear. The canopy has to be demolished. 

SHRI K. K. SHAH : If the canopy 
should be removed, a number of other 
arguments arose about people going 
there, about Indi; i Gate obstructing the 
view, all these vaiid points. When they 
were presented, there was nothing wrong 
in simultar eously inviting models for the 
statue an 1 making preparations and 
coming one e more before and giving you 
an opportunity of knowing what the 
experts say. You may not change your 
decrsion. Nobody wants you to change it.   
But just as the oppo- 

sition criticism is intended to give a 
warning so that we may not commit a 
mistake—that is how we take the criti-
cism of the opposition—in the same way 
the experts' opinion should also be taken 
into consideration by wise people so that 
in re-examining a decision we may not 
commit a mistake in the matter of a statue 
of such importance, so that the 
generations to come may not find fault 
with us. What is wrong in that ? I hope 
the Leader of the Opposition will 
reconsider these points. 

MR. CHAIRMAN : Shri Lokanath 
Misra.    He is not here. 

SHRI M. RUTHNASWAMY (Tamil 
Nadu) : I want to speak. 

MR. CHAIRMAN : I will call you 
later. Your name is not here. Those 
whose names are not on the list, I have 
put them down later. 

SHRI ARJUN ARORA (Uttar 
Pradesh) : Please put down my name. 

MR. CHAIRMAN : You are in the 
Congress or outside ? 

SHRI ARJUN ARORA : I am very 
much in the Congress. 

MR. CHAIRMAN : If you are in the 
Congress, I have exhausted the Congress 
list. Shri Dwijendralal Sen Gupta. Not 
here.    Dr. Bhai Mahavir. 
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Gandhiji belongs to all  and it must  be a 
decision of all, not of one man. 

SHRI MULKA GOVINDA 
REDDY (Mysore) : The reported decision 
or the Government to shift the site does 
not look to be so innocent and innocuous. 
There seems to be a deep design in 
Government decision to shift the site. A 
Committee of experts was appointed on 
which Members of Parliament were 
represented, the Chief Government 
Architect was "there, the Delhi 
Development Authority was there, all 
concerned interests were there on that 
Committee, and they gave a unanimous 
report that this was the best site where 
Gandhiji's statue should be located. Mr. 
Ganga Sharan Sinha was a member of that 
Committee, and this Committee gave a 
report, I think, nearly two or three years 
back, but in spite of this unanimous report 
of the Committee the Government is 
wavering. They once decided that it 
should be located at that place. But now 
after second thoughts they are thinking of 
shifting this site. There seems to be some 
design behind the whole thing. It is a very 
important place, a very prominent place 
where the Father of the Nation, Mahatma 
Gandhi's statue should be erected. And 
people will not take it so lying down if the 
Government wants to shift the location of 
the statue from the India Gate to any other 
place. The Government may come 
forward and say that this— may be a 
central place. But it is a small place. Many 
thousands of people would like to worship 
Mahatma Gandhi. The place will not be 
sufficient. There is the Raj Ghat for 
worship. Here is a place where we would 
like to see the statue of the Father of the 
Nation erected. Whenever the worship 
takes place, when lakhs of people gather 
there, they would like to see the statue of 
the Father of the Nation erected there. 
There cannot be any excuse for the 
indecision on the part of the Government. 
There seems to be some dilatory tactics on 
the part of the Government 
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in shifting the entire location of the statue 
from this pla :e to some other place. We 
cannot cond. >ne the Government's delay 
in this matier. They should take an 
immediate derision and all these 
Committees which have been set up 
should be dispersed with and should not 
be allowed to function. 

SHRI K. K. SI [AH : When suspicion 
dethrones reason, justice cannot be had. I 
am trying to expel suspicion so that I can 
have justice. Unless you have some overt 
act which can make you doubt the bona 
fii es of the Government, it is not proper 
t) go on being guided by considerations 
of suspicion. I have made the position 
abundantly clear. You are the mastc r. 
You will take your own decision. 
Government have no intention of e fen 
influencing your -decision. 

SHRI ML LKA GOVINDA 
REDDY : Sir, hi is changing the position. 
In one ca.e he says that he is an ardent 
followe I of Mahatma Gandhi, that he is a 
discip e of Mahatma Gandhi and 
therefore he wants to change the position.    
It is in fair, Sir. 

SHRI G. RAMACHANDRAN 
(Nominated) : I realise that I am speaking 
in a Huse heavily loaded in its mind in 
one direction and perhaps rightly. What h 
is now come into the picture is the 
opinion of what is called an Expert Body. 
Sir, you and I know what expert bodies 
are. Expert bodies also will toe the line. 
So, let nobody frighten us wit'i an expert 
body's opinion. I myse f am no expert but 
I am going to giv   an opinion contrary to 
the loaded mird of this House. I do not 
wish unde r any circumstances Gandhiji's 
statue to stand where King George's statue 
s ood. They are taking away statues of 
tulers and dignitaries of those days. 3ut to 
put Mahatma Gandhi's statue in a place 
where King George's statue stood is 
something that I do not wish to see taking 
place. (Interruptions) I lease hear me. 
You have had your say. Secondly, that is 
the place where the Republic parade takes 
place year after year. Tanks will be 
rolling, troops will be marching and army 
jets will b | zooming overhead. I do not 
want Ma latma Gandhi to stand there, in a 
place of that kind. I am not one who hinks 
that Mahatma Gandhi was a saihu. If 
anybody thinks that Mahatma Gandhi was 
a sadhu, he 

does not know a sadhu and he do*. not 
know Mahatma Gandhi. You map call 
him a Raj Rishi if you like. B* just as a 
decision has now been announced—I 
hope it is a firm one—that Pandit Nehru's 
statue will stand in front of his great 
memorial at Tin Murti, I want that 
Gandhiji's statue should stand in a 
magnificent circle which we can create at 
Raj Ghat itself... 

SEVERAL HON. MEMBERS : No, 
no. 

SHRI G. RAMACHANDRAN : You 
can say, "no, no" a hundred times. But I 
will say what is in my mind. Therefore, 
in view of the fact that King George 
stood there, in view of the fact that the 
Republic parade wil be going on there 
with all the military paraphernalia and in 
view of the fact that we have already built 
a magnificent Gandhi complex at Raj 
Ghat—I think it would be a wonderful 
circle there—Gandhiji's statue there 
would be far more appropriate. 

I have only one more thought to add. 
The Government appears to be vacillating 
or shifting its ground. I do not believe 
that they are doing it with any ulterior 
motive at all. But this idea of the experts 
guiding you is something which I do not 
accept. I know experts. So, let us not be 
frightened by them. But let us look at it in 
a totally new way altogether, in the way 
that I have suggested. 

SHRI THILLAI VILLALAN (Tamil 
Nadu) : Mr. Chairman, Sir, I entirely 
disagree with the suggestion put forward 
by Mr. Ramachandran now. 

SHRI A. G. KULKARNI (Maha-
rashtra) : Have   you seen the site? 

SHRI THILLAI VILLALAN : I have 
seen the site. I do not want our Father of 
the Nation to be in a grave-yard. 

MR. CHAIRMAN : He means 
'samadhi'. 

SHRI THILLAI VILLALAN ; It must 
be a place which is very important in the 
Capital City. When the Father of the 
Nation laid down his life for this nation, a 
very wise suggestion came from Tamil 
Nadu which is that India, our country, 
should be renamed aa Gandhia.    We 
have not done it.    We 
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[Shri Thillai Villalan] 
have failed to do that. We have com-
mitted a blunder. But, Sir, we have 
another opportunity now to show that we 
are still grateful to the Father of the 
Nation in his Centenary Year. A golden 
opportunity is now before us. Wc must 
select a very important place in the 
Capital City, that is New Delhi. India 
Gate is a very important place in this city. 
It is in the heart of the city. Therefore, my 
suggestion would be that the statue of the 
Father of the Nation should be installed 
only at the India Gate. At the same time, 
my another request is this. When the 
statue is installed, I would request this 
Government, at least now to take steps to 
rename India Gate as Gandhia Gate. 

SHRI M. RUTHNASWAMY : Having 
listened to different views on the subject, 
may I point out that India Gate 
symbolises the entrance to India, in the 
Capital. I should think that Mahatma 
Gandhi who was the central figure in the 
contemporary history and politics of this 
country should not be at the outer fringe 
of India but right in the very centre of 
India, in the very centre of the Capital of 
India. The statue should be erected in 
some prominent place where thousands 
and millions of people would pass and pay 
homage to him. India Gate is so far out of 
Delhi that only people with cars, people 
who can afford taxis, would be able to 
pass that place. So, I suggest that 
Mahatma Gandhi's statue be placed in a 
very central place in Delhi so that people 
passing to and fro every day may be able 
to pay their homage to him. 

SHRI GODEY MURAffARI (Uttar 
Pradesh) : I would not like to agree with 
Mr. Ramachandran's viewpoint on this 
question for one thing. I never thought 
that Gandhiji never wanted the tanks of 
the Army roll by the India Gate because 
they are there to defend the country. I 
never thought that Gandhiji was against 
defending the country. 

Another thing I would like to say is that 
Gandhiji should be there to keep a watch 
over all that is going on in the Secretariat 
here and the Parliament House. He should 
not be relegated to Rajghat. At least if the 
Government forgets about Gandhiji and 
his teachings and if the Ministers do not 
appreciate them, while they pass through 
the Rajpath they would be aT51e to look 
at the  statue  of Gandhiji   and  remember 

for once that there was a man called 
Gandhiji who advocated that the people of 
this country should be ruled with 
humility, without corruption and that even 
the poorest man in this country should 
come up to a level where he can say that 
he is living a happy life. So with this 
intention I would have thought that the 
Government would have taken the 
decision to have that statue at the India 
Gate and then instructed an experts' 
committee to model a statue which would 
fit that place. Instead of that, we are 
having the reverse. Expert committees are 
appointed to have a statue which does not 
fit the place. That is what I gather from 
what has happened. Therefore, I would 
like to have an assurance from the 
Government here and now that a statue 
would be erected there, and then an expert 
committee would be appointed to find out 
the exact- size and the form of the statue 
that would fit that place. I do not think it 
will affect the traffic or anything of that 
sort because India Gate is already there. 
And if India Gate can stand there, the 
statue of Mahatma Gandhi can also be 
there and nothing would affect the traffic. 

Another point that I would like to make 
is this. I do not want to go into the 
controversy of what was the intention of 
the Government in not taking a Una 
decision on the location of Gandhiji's 
statue. There may or may not be motives. 
But a suspicion has been aroused in this 
country. To allay that suspicion the 
Government should have made a 
forthright declaration that the statue 
would be erected there. 

Apart from that, I would request the 
Government not only to think of 
Gandhiji's statue but also of the statue of 
Nelaji Subhas Chandra Bose at a 
prominent location near the Parliament 
House. 

SHRI A. G. KULKARNI : Sir, may I 
put a question ? 

MR. CHAIRMAN : Your name is not 
on the List. I have got here names of 
representatives of parties. Your name is 
not there. 

SHRI A. G. KULKARNI : This is a 
matter of national importance and it must 
be looked at from that perspective. It is 
not just an emotional matter to be 
discussed  .   .   . 

MR. CHAIRMAN : I agree that on 
every important subject you can make a 
contribution. There I agree. 
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SHRI BHUPISH GUPTA : I have to make 
one litre point. I differ with my friend, Mr. 
vlurahari. If Gandhiji in flesh and blcod could 
not correct these gentlemen of the Congress 
Party, how in bronze s he going to correct 
them, 1 cannot understand. However, that is 
beside thi  point. 

Now, Sir, ov :r this matter there should be a 
nat onal concensus. Over this matter we should 
avoid controversy, and controversy is 
avoidable provided those in authori y handle 
the problem before them wist ly and in a 
discreet manner. Unfort inately, a controversy 
has arisen where as it should not have arisen 
because o'er this matter, whatever may be ou - 
other differences, we would not needli ssly 
differ. We would come to an agreement as to 
which is the most suitable place in Delhi for 
the statue of Mahatma Gandhi to be installed, 
how it should be installed. A basic decision wc 
can take. It is no use bringing in t xperts here. 
This is a moral and national question. In the 
case of th >se who have made history, those 
wiio are trusted by the people and are row 
occupying positions of authority likt Members 
ot Parliament, they shoul-.l come to a 
unanimous decision. There ore, Sir, I still hope 
that a concensu would be arrived at. It is 
possible tl at Dr. Ramachandran may have a 
divergent point of view. We need not de. ry 
him because we do not know when', if 
Gandhiji himself would have been asked 
where he would like his statue ti be erected, he 
would have put it in h s testament. I do not 
know because 1 do not understand architecture 
ver\ much. If Mr. Ramachandran has ex 
iressed an opinion like that let us respvet it. 
But the general feeling is entirely different. 
The concensus is that G ndhiji's statue must be 
in the most pn minent place, in the heart of the 
cib , in the capital of India. If he were a c 
lallenge to the British power, the locat an of 
his statue must itself be a sort of challenge, 
remirding that we wiped tl e British away from 
this country. T tat is how I view this matter. 
Now, Mr. Ramachandran has thought about ti 
nks, armies and so many things. I am sure 
tanks an3 the army will not do as much harm 
as the corruption preva ent here. That I can tell 
you. The tact remains that Delhi is the capital 
of India and Parliament, the seat of pow :r, is 
here where there are all sorts of corrupt men. 
Also good men   can  be  h< re if  they  want to 
be 

good. Therefore, Sir, this vicinity is the most 
important vicinity. Let us decide about it first. 

Secondly, once we come to this conclusion 
that Rajpath is the central place, then India 
Gate is the most suitable place. You cannot 
dispute that. Once we come to that conclusion 
other things follow automatically. Therefore, 
it is more or less the settled decision of the 
nation that Gandhiji's statue should be there. 

SHRI AKBAR ALI KHAN : In this matter 
the whole House is practically unanimous. 

SHRI BHUPESH GUPTA: Now a question 
has arisen whether Gandhiji's statue can be at 
a place where the statue of King George V 
was there at one time. Well, the canopy has to 
go. Gandhiji does not fit in under a canopy. 
But the other thing should not be made an 
issue. After all, are we not sitting where once 
the Britishers sat? It reminds us of our 
freedom struggle. The British people used to 
sit in these benches. Blessed Maharajahs in 
the old days used to sit here with their turbans 
on their head. Are we not sitting here? 
Therefore, on that score there is no difficulty. 

SHRI AKBAR ALI KHAN: You are 
successors to those Maharajahs. 

SHRI BHUPESH GUPTA : Therefore, 
there is no difficulty that way. The question to 
decide is which is the appropriate place from 
the point of view of past history, history 
today, and, what is more, from the point of 
view of tomorrow. We want Gandhiji's statue 
to project into the_ future, which is yet to 
unveil itself. Hence we must place it in a 
central place where one can recall the past 
history, what we have left behind and where 
also we have a perspective of the future. So 
this is the central point. This is the crux of the 
whole thing. 

With regard to other matters, discuss this 
thing. I am not an architect. I cannot give an 
opinion. I cannot say what should be the 
length or the size of the statue. Somebody 
might propose some thing somewhere and 
somebody else might propose some other 
thing. I do not want to go into the details of it 
whether the thing should be near a particular 
point or there should be another point nearby.    
But,    by    and 



2659 Calling Attention [iRAJYA SABHA ] to a matter of urgent        2660 
public importance 

 

[Shri Bhupesh Gupta] 
large, that is the place. By and large, this 
is the centre and the statue must be there. 

Now I should like to make a proposal. 
I think Government's decision is good in 
the sense that they will consult all leaders 
of the Opposition parties also. I am very 
glad that sense should have dawned upon 
them. It should have dawned upon you 
before. But you are always a few years 
too late. Now, we the leaders of the 
Opposition parties together represent the 
will of the nation. They will bring to you 
the will of the nation, the views of the 
nation. Pool them together and put the 
statue within a definite time. I want a 
time limit to be fixed by when the 
decision will be finally taken. Having 
taken that politi-tical, moral and national 
decision, call your architects and ask 
them to implement it. That should be the 
approach. We should not sit behind 
architects, much as we respect them. 
Therefore, the Government should give a 
clear assurance with regard to the time 
and the manner in which the decision will 
be taken. A national consensus has got 
not only to be evolved—it is already 
there—but it has to be accepted by the 
Government and implemented. And I 
think if that is the approach, then there 
need be no controversy over it. 

SHRI AKBAR ALI KHAN : I would 
request the Minister that the decision 
should be taken before the House ad-
journs in this session. We must finalise it 
before that. 

SHRI K. K. SHAJ/ : I am glad that my 
hon. friend has made very good, 
constructive suggestions in the sense that 
the locality, as has been said by the 
Leader of the Opposition and all other 
Members, is the India Gate, roundabout. 

HON. MEMBERS : No, no. 
SHRI K. K. SHAH : When I said 

roundabout, it does not mean going away 
half a mile. (Interruptions) Just a minute. 
We will take the decision probably next 
week. I am calling a meeting... 

SHRI S. D. MISRA (Uttar Pradesh): 
But no roundabout. 

SHRI K. K. SHAH : The decision will 
be yours, not mine. 

MR. CHAIRMAN : Mr. Ganga Sharan 
Sinha. 

SHRI AKBAR ALI KHAN : He ha* 
been a member of the committee. 

MR. CHAIRMAN : He has been a 
member of the committee and he is also 
an independent Member. 
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SHRIMATI   YASHODA   REDDY : 
It only shows how little minds and pigmies 
should not deal with matters of giants. 

SHRI K. K. SHAH : Now everybody 
has a right to think that somebody else is a 
pigmy and he is a giant. It is only the 
people who will decide who is a pigmy and 
who is a giant. 

SHRIMATI YASHODA REDDY : I am 
a pigmy all right, but I am talking about 
Gandhiji. 

MR. CHAIRMAN : Please sit down. I 
have not called you. 

SHRIMATI YASHODA REDDY : I 
have never said that 1 am a giant. 

SHRI K. K. SHAH : If all of us are 
pigmies, then unluckily pigmies have to 
decide where the statue of Gandhiji should 
be installed. 

SHRIMATI   YASHODA   REDDY : 
In a decent way. 

 



 

SHRI K. K. SHAH : If we    are   all 
pigmies, then pigmies will have to decide 
it. 

SHRI BHUPESH GUPTA: Mr. 
Chairman, let there be no doubt that after 
we are dead, nobody would bother about 
even the photographs of some of us! 

 
"The hon. Minister conveyed the 

desire...." 
This was on 16th May 1969, the first 

meeting I attended. 

"... .of the Parliament that the 
Gandhiji statue be designed and erect-
ed on the same spot where King 
George's statue once stood, by 2nd of 
October, 1969, and asked the members 
as to what procedure was to be 
followed to implement the wishes of 
Parliament." 

 
"The exact location of the statue 

was again discussed by the members 
of the committee and H. M. stated that 
all sections of the House were 
unanimous that the statue must be 
located exactly in fhe same place 
where King George's statue stood." 
Now even then, they went on pleading, 
and this is what I said : 

"Please prepare a note which I shall 
have to place before Parliament." 

And "Mr. Bhalla agreed to prepare a note 
giving all the arguments for and against 
the statue being placed inside the circle 
for the consideration of Parliament." The 
location they did not want to change. 

SHRI NIRANJAN VARMA : Who is 
Mr. Bhalla ? 

SHRI K. K. SHAH : Mr. Bhalla is the 
Persident of the Indian Institute of 
Architects. 

 

SHRI K. K. SHAH : If I may point 
out, so that Ganga Babu may not have an 
iota of doubt that we are oscillating... 

SHRI GANGA SHARAN SINHA : 
There is no question of myself being in 
doubt. You have created doubts in the 
minds of the countrymen. 

SHRI K. K. SHAH : Now, we cafnnot 
go to this extent of saying that.a doubt is 
created when the expert opinion is tried 
to be conveyed. I can understand if we 
have taken a decision without consulting 
you, orif we have not thought of bringing 
this-opinion to you. I think it will be a 
bad day, with due respect to Ganga Babu, 
if even the chances of an expert opinion 
for reconsideration of a decision are ruled 
out in this matter. 

MR. CHAIRMAN : Mrs. Talwar. Last 
question. 

DR. (MRS.) MANGLADEVI TAL-
WAR (Rajasthan) : Sir, Gandhiji was the 
Father of the Nation. He challenged the 
mighty British Empire and go.t our 
freedom. Gandhiji was a saint as well as 
the greatest statesman that the world has 
produced. Therefore, as you have heard 
all sections of the House, they agree, they 
unanimously demand that Gandhiji's 
statue should stand where the statue of 
King George V was. I would like to know 
from the honourable Minister as to who 
gave this 2i times life-size ? My 
submission is that whatever practical 
difficulties there are or there might be, 
they should be overcome. If necessary, 
the India Gate structure should be 
modified and Gandh'ji's statue should be 
installed there I would like to have an 
assurance from the honourable Minister 
that this would be done and that no other 
site would be selected for the installation 
of Gandhiji's statue. I would like to know 
as to who gave this 21 times life-size for 
which the site has to be changed. 

SHRI K. K. SHAH : As I said, the 
expert committee has suggested this size. 
So far as the committee is concerned. Dr. 
Gajendragadkar's name has been taken. 
In fairness to him, it is not only Dr. 
Gajendragadkar, but there are Shri 
Rajamannar, Shri Khandelwal, Miss 
Padmaja Naidu, Shri J. R. Bhalla; Shri 
Khanvinde, Shri Satyajit Ray and Shri H. 
Rehman. These are the people who are to 
finalise out of the eight models which 
should be selected. 
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SHRI S. ». MISHRA : The mandate of 
the HOUSJ should be clear to the Minister. 
I has to be implemented, whatever 
committees are appointed or have been a 
ipointed. We do not want anything else 

MR. CHAIRMAN : I have no dobut 
that the vievs of the House have been 
clearly expressed. 

PAPERS   LAID ON THE TABLE 

THE ARMS    (FOURTH   AMENDMENT) 
RULES,   1969 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K. S RAMASWAMY) : Sir, I beg to lay 
at the Table, under sub-section (3) of 
.'•ection 44 of the Arms Act, 1959, a cop • 
each of the Ministry of Home Affair; 
Notifications G.S.R. No. 
2475 (in En dish)    and     G.S.R.    No. 
2476 (in Hindi), dated the 22nd October, 
1969, pi blishing the Arms (Fourth 
Amendment) Rules, 1969. [Placed in 
Library.   ,?e< No. LT-2338/69]. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS F )R EXPENDITURE OF 

THE CENTlcAL GOVERNMENT ON 
RAILWAYS FOR THE YEAR 1969-

70 

THE DEP JTY MINISTER IN THE 
MINISTRY W RAILWAYS (SHRI 
ROHANLAI   CHATURVEDI) :  Sir, I 
beg to lay t n the Table a statement 
showing the Supplementary Demands for 
Grants fi r Expenditure of the Central 
Governn ent on Railways for the year 
1969-70 

REFERENC I TO REPORTED 
MEETING OF FCUR SENIOR 
OFFICERS OF THE FINANCE 
MINISTRY WITH SHR! T. T. 

KRISHNAMA-CHARI 
SHRI MULKA GOVINDA 

REDDY (Mysore) : Sir, with your per-
mission I wo ild like to draw the attention 
of the 1 louse that it has been reported in 
tie press and confirmed by the Minister 
of State for Finance that four senior 
officers of the Finance Ministry, Mr 
Govindan Nair, Dr. I. G. Patel, Mr. SI 
iralkar and Mr. Bakshi, who were in 
harge of the budget preparations durin i 
this time of the year, met Mr. T. T. 
Krishnamacnari, former 

Finance Minister, in his hotel who had to 
resign twice under a cloud and it is 
reported... 

AN HON. MEMBER : What is this ? 
MR. CHAIRMAN : I permitted this to 

mention this.   But no questions now. 

SHRI MULKA GOVINDA 
REDDY : It is reported that they dis-
cussed some financial matters and also 
something about unemployment, etc. etc. 
Some time back, last week I think it was 
also reported that Mr. T. T. 
Krishnamachari had been requested by 
the Prime Minister to help her in 
preparing the budget. Sir, it was a very 
serious matter. Officers who are under 
the Official Secrets Act, are not expected 
to divulge anything regarding financial 
matters to any person however big he 
was, and particularly to Mr. T. T. 
Krishnamachari who had to resign under 
a cloud. I demand that a statement be 
made this afternoon, if possible, or 
tomorrow. 

SHRI S. N. MISHRA : This must be 
discussed thoroughly. This has caused us 
serious concern that now there are certain 
persons who are acting as super 
Ministers. After all, why did these 
officers go there ? To work out their... 

(Interruption) 

MR. CHAIRMAN : No, not now. 

SHRI S. N. MISHRA : You should 
view it seriously. We want a thorough, 
lull-fledged discussion on this. 

SHRI BHUPESH GUPTA : Mr. 
Chairman, Sir,... 

MR. CHAIRMAN : No, this is not the 
time for it.   I have not permitted you. 

SHRI   BHUPESH    GUPTA :    Why 
permission ? The matter has been raised 
and you can give me permission now. 

MR. CHAIRMAN : At this hour you 
want to raise it... 

SHRI BHUPESH GUPTA : Do you 
want us to keep quiet ? 

SHRI MULKA GOVINDA 
REDDY : He wants a discussion, Sir. 

MR. CHAIRMAN : No, unless you 
take my permission you cannot speak. 
We cannot have a discussion today. Mr. 
Bhargava now. 


